Dak Register on 01/12/2018

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Diar
y No.

3575/
2018

3576/
2018

3577/
2018

3578/
2018

3579/
2018

3580/
2018

3581/
2018

Date
of

pt

03/12/
2018 NI

03/12/
2018 NIL

03/12/
2018 NI

03/12/
2018 NIL

03/12/
2018 NI

03/12/
2018 -

03/12/
2018

33/CESTAT/BANG/OSP

No./Name of
Recei Document Received

Head)

Source

AR,
CESTAT,
MUMBAI

P.K. NEELA
REDDY, SR.

PS,
CESTAT,
HYDERAB
AD

MS.
ARCHANA
WADHWA,
MEMBER

V)
SH. ASHOK

JINDAL,
MEMBER
V)

MS.
SULEKHA
BEEVIC.S,
MEMBER

()

S

GOPINATH,

MTS

UMA
SHANKAR
VERMA,
ASST.

Particulars
of documents

CONSTITUTI
ON OF
SPECIAL
BENCH- REG.

INTIMATION
REG. LEAVE
OF HON.
MEMBER (J)
SH. M.V.
RAVINDRAN

ADMINISTRA
TIVE
INCHARGE-
REG.

HEADQUART
ER LEAVE
PERMISSION

APPLICATIO
N FOR
LEAVE

TRANSFER
TO HOME
STATION ON
EXTREME
COMPASSIO
NATE
GROUNDS

OUTSOURCI
NG OF
VARIOUS
POSTS

Section
to

Act |Li
Na |ion |nk

which |me | Ta |Fil

sent

PA

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

ken | e



3582/
2018

3583/
2018

3584/
2018

3585/
2018

3586/
2018

3587/
2018

3588/
2018

3589/
2018

03/12/ |3/14/CESTAT/MTS/CHD-

2018 2017

03/12/ 45(1)/OUTSOURCING/CE
2018 |STAT/CHE/08/VOLII

03/12/
2018 NI

04/12/
2018 NIL

04/12/ 3(6)/MISC

2018 JUDL/CESTAT/CHD/2017

04/12/ 24(1)/TFR

2018 16

04/12/
2018 M-

04/12/
2018 NI

FILE/CESTAT/ALD 2015-

REGISTRA
R, CESTAT,
BANGALO
RE

ASSISTANT
REGISTRA
R, CESTAT,
CHANDIGA
RH

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

SH. P.
DINESHA,
MEMBER

V)
SH. ASHOK

JINDAL,
MEMBER

()

ASST.
REGISTRA
R, CESTAT,
CHANDIGA
RH

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

RANJU
MADHRA,
SR.P.S,
CESTAT,
NEW
DELHI

SH. SANJIV
KR. JAIN

CESTAT,
BANGALORE

DETAILS OF
OUTSOURCI
NG VARIOUS
POSTS

Admini
stration
Section

OUTSOURCI

NG OF POSTS Admini
IN CESTAT, [stration
CHENNAI- Section
REG.

TOPICS FOR
NATIONAL PA
SEMINAR

ORDER NO.

86 OF 2018

DT. 27.11.2018 PA
REG.

CONSTITUTI
ON OF
LARGER
BENCH IN
E/61019,61042
-61043/2018

DR(J)

TRANSFER
OF APPEAL

NO. DR(J)
ST/50381/2015
-CUS(DB)

APPLICATIO Admini

N FOR stration
LEAVE Section
LEASE Admini

AGREEMENT |stration
DEED Section



3590/
2018

3591/
2018

3592/
2018

3593/
2018

3594/
2018

04/12/
2018

04/12/
2018

04/12/ |A.50050/204/2018-AD.1C

2018

04/12/ |1342355/2018-ESTT(PAY-

2018

04/12/ 3(12)/KAILASH-STENO-

2018

NIL

01/CESTAT/BANG/NR

(CESTAT)

1)

[I/ADMN/CHD-2017

T.
VISWAPRA
KASH,
DEPUTY
REGISTRA
R, CESTAT,
MUMBAI

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R, CESTAT,
BANGALO
RE

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

RAJEEV
BAHREE,
UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

ASSISTANT
REGISTRA
R, CESTAT,
CHANDIGA
RH

CERTIFICAT
E OF
TRANSFER
OF CHARGE

Admini
stration
Section

INTIMATION
OF
PURCHASE
OF CARIN
R/O SH. N.
RAJA, SPS

Admini
stration
Section

GRIEVANCES
DATED
05.10.2018
FROM SH
K.S.
DILIPSINHJI,
RETIRED
MEMBER (T),
CESTAT-
REG.

OA NO.
350/00024/201

8 TITLED AS

SH.

S.K.VERMA |Admini
VS UNION OF stration
INDIA & ORS Section
FILED IN

HON. CAT,
KOLKATA
BENCH-REG.

APPLICATIO
N FOR SSC
STENOGR. C
&D
SUBMITTED
BY SH.
KAILASH,
STENO-II,
CESTAT,

Admini
stration
Section

Admini
stration
Section



3595/ |04/12/
2018 2018

3596/ 04/12/
2018 2018

3597/ |04/12/
2018 (2018

3598/ |04/12/
2018 (2018

20011/3/2018

Q.20011.2.2018-AAR

NIL

NIL

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH. V.
PADMANA
BHAN,
MEMBER
M

SH.C.L.
MAHAR,
MEMBER
(TECHNICA
L)

CHANDIGAR
H

ASSURANCE
TO LOK
SABHA
QUESTION
NO. 228 FOR
18.7.2018 ON
EXPENDITUR
E INCURRED
IN
CONTESTING
COURT
CASES
ASKED BY
SH. V.
ELUMALAL,
MP- REG.

ASSURANCE

TO RAJYA

SABHA USQ

208 FOR

REPLY ON

24.04.2015

RAISED BY

SMT. Admini
VANDANA  stration
CHAVAN, MP |Section
REG.IMPLEM
ENTATION

OF

NATIONAL
LITIGATION
POLICY-

REG.

Admini
stration
Section

DISPOSAL
STATEMENT Comput
FOR NOV. er Cell
2018

PERMISSION
FOR
PRONOUNCE
MENT

PA



3599/
2018

3600/
2018

3601/
2018

3602/
2018

3603/
2018

3604/
2018

3605/
2018

3606/
2018

04/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NI

05/12/
2018 NIL

05/12/
2018 -

05/12/
2018 NI

INFORMER

SH. P.K.
CHOUDHA
RY,
MEMBER
()

ASST.
REGISTRA
R, CESTAT,
MUMBAI

SH. ASHOK
JINDAL,
MEMBER

()

SH. RAJU,
MEMBER

(M
MS.
RACHNA

GUPTA,
MEMBER

()
SH. M.M.
DAMODHA

R, MEMBER

(M
SH. M.M.
DAMODHA

R, MEMBER REPORT

(M

WRONG
CONSIDERAT

ION OF VISH

WIND

INFRASTRUC

TURE LLP
CASEFOR  DR(J)
APPEAL AT
CESTAT

APPEAL

WITHOUT

PRE DEPOSIT
AMOUNT

PERMISSION
FOR
PRONOUNCE
MENT

REG.
C/ROM/92218/ PA
2018

REG.

ALLOTMENT | . . .

OF WORK TO d4M
stration

SMT. Section

KAMALA,

SPS

EARNED ’;‘?argg”r:

LEAVE- REG. !
Section

APPLICATIO gfaq}:)”n'

N FOR CL .
Section

APPLICATIO Admini

N FOR stration
LEAVE Section
JOINING Admini

stration

Section



3607/
2018

3608/
2018

3609/
2018

3610/
2018

3611/
2018

3612/
2018

3613/
2018

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/ |11/CESTAT/HYD/ADMN/

2018 |15

05/12/
2018

33/CESTAT/BANG/OSP

SH. ANIL
CHOUDHA
RY,
MEMBER
V)
MS.
ARCHANA

WADHWA,
MEMBER

V)
MS.
SULEKHA

BEEVIC.S,
MEMBER
V)

SH. V.
PADMANA
BHAN,
MEMBER

(M

SH. V.
PADMANA
BHAN,
MEMBER

(M

SH. V.P.
PANDEY,
ASST.
REGISTRA
R/HOO

UMA
SHANKAR

APPLICATIO

N FOR CL

JOINING
REPORT

APPLICATIO

N FOR
LEAVE

APPLICATIO

N FOR
LEAVE

REQUEST

FOR ONE
DAY CL
ALONG
WITH
STATION
LEAVE

PERMISSION-

REG.

GENERAL
ELECTION

TO THE

LEGISLATIV
E ASSEMBLY

OF

TELANGANA

STATE

GRANT OF

PAID

HOLIDAY ON
THE DAY OF

POLL

OUTSOURCI

NG OF

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



3614/
2018

3615/
2018

3616/
2018

3617/
2018

3618/
2018

3619/
2018

3620/
2018

05/12/
2018

05/12/
2018

CESTAT/MUM/SRM/1995

DE/8/7778/RKP/E/2018

05/12/ A-24(2)/LEAVE

2018

FILE/TKS-DR/CHE/2018

05/12/ |45(1)/OUTSOURCING/CE

2018

05/12/
2018

05/12/
2018

05/12/
2018

STAT/CHE/08/VOLII

NIL

NIL

NIL

VERMA, VARIOUS
ASST. POSTS
REGISTRA |CESTAT,

R, CESTAT, BANGALORE
BANGALO

RE

COMPLIANC
DEPUTY E OF 2ND
REGISTRA MACP
R, HOO, RECOVERY
CESTAT, OF EXCESS
MUMBAI  PAYMENT-
REG.

USHA RANI SUBLETTING
WADHWA, CASE OF QR.

ASST. NO. 115,
DIRECTOR TYPE-II. RK.
OF PURAM. NEW
ESTATES DELHI
FORWARDIN
G OF
DEPUTY REVISED
REGISTRA
APPLICATIO
R, CESTAT,
AT N OF SH.TK.
SARKAR. DR-
REG.
oEpUTy  (OUTSOURCI
NG OF POSTS
REGISTRA
IN CESTAT,
R, CESTAT, |\ Z=> ']
CHENNAI =T
VOUCHER
FOR
SUNIL REIMBURSE
KUMAR
AR« MENT OF
! CONVEYANC
E CHARGES

SH.M.M.  |DISPOSAL
DAMODHA STATEMENT
R, MEMBER FOR NOV,
(T) 2018

SH. ASHOK HEADQUART
JINDAL, ER LEAVE
MEMBER PERMISSION

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Account
Section

Comput
er Cell

Comput
er Cell



3621/
2018

3622/
2018

3623/
2018

3624/
2018

3625/
2018

3626/
2018

3627/
2018

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/
2018 NIL

05/12/ |A.50050/152/2018-AD.1C
2018 |(CESTAT)

05/12/
2018 M-

06/12/
2018 NI

V)

MS.
SULEKHA
BEEVIC.S,
MEMBER

()

ASSISTANT

REGISTRA
R, CESTAT,
MUMBAI

SH. ASHOK
JINDAL,
MEMBER

()

REGIONAL
PASSPORT
OFFICE,
DELHI

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

AR,
CESTAT,
MUMBAI

SH. P.
DINESHA,
MEMBER

)

DISPOSAL

STATEMENT Comput

FOR NOV,
2018

WEEKLY
DESPATCH
ORDER

REPORT OF

JUDICIAL
ORDERS
REG.

FIXATION OF

DATE FOR
NEXT
DIVISION
BENCH
AFTER
07.12.2018

CONFIRMATI

ON OF
IDENTITY

CERTIFICAT
E ISSUED IN
R/O SH. ANIL
CHOUDHAR

Y

REVIEW

UNDER FR 56

(J))-REG.

RE

CONSTITUTI

ON OF
LARGER
BENCH

DISPOSAL

STATEMENT

FOR NOV,
2018

er Cell

Comput
er Cell

o

A

PA

PA

Comput
er Cell



3628/
2018

3629/
2018

3630/
2018

3631/
2018

3632/
2018

3633/
2018

3634/
2018

3635/
2018

3636/
2018

06/12/
2018 -

06/12/
2018 NIL

06/12/
2018 NIL

06/12/
2018 NIL

06/12/
2018 -

06/12/
2018 NIL

06/12/
2018 NI

06/12/ |4/4/PERS/IKAMALA/SPS/
2018 AADMN/CHD-2018

06/12/ 3/14/CESTAT/MTS/CHD-

2018 2017

SH.M.M.  |DISPOSAL

DAMODHA STATEMENT

R. MEMBER FOR NOV,

0 2018

MS.

N Ciiia  DISPOSAL
STATEMENT

BEEVICs, > AT

MEMBER !
2018

)

MS.
DISPOSAL

RACHNA ot ATEMENT

GUPTA,  ItoR NOV

MEMBER !
2018

)

ASSISTANT EO(';FWARD'N

REGISTRA o DU

R, CESTAT,

o AT, BOOK OF SH.

- BALBIR
CHAND

SH. M.M.

DAMODHA JOINING

R. MEMBER REPORT

(T

SH. ASHOK | e ADQUART

JINDAL,

INAL ER LEAVE
PERMISSION

o)

MS.

ARCHANA JOINING

WADHWA, REPORT-

MEMBER  REG.

)

ASST

REGISTRA oo wWARDIN

RISRPS, (0

CESTAT

oo o NOTESHEET

RH

ASST. DETAILS OF

REGISTRA OUTSOURCI

R, CESTAT, NG VARIOUS

CHANDIGA

POSTS

Comput
er Cell

Comput
er Cell

Comput
er Cell

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3637/
2018

3638/
2018

3639/
2018

3640/
2018

3641/
2018

3642/
2018

3643/
2018

3644/

06/12/
2018 NIL

06/12/
2018 -

06/12/
2018 E/COD/86245/2018

06/12/
2018 -

06/12/
2018 NIL

06/12/ A-32013/2/2018-AD.1C
2018 |(CESTAT)

06/12/
2018 M-

RH

ATIN
SHARMA,
MTS

DR. S.K.
PATI,
MEMBER

()

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

N. RAJA,
SR.
PRIVATE
SECRETAR
Y FOR
ASSISTANT
REGISTRA
R

MS.
SULEKHA
BEEVIC.S,
MEMBER
()

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

06/12/ CESTAT/MUM/STAT/201 MANAS KR.

APPLICATIO |Admini
N FOR 1 DAY |stration
CL Section

APPLICATIO
N FOR EL
WITH
HEADQUART
ER LEAVE
PERMISSION

Admini
stration
Section

NOMINATIO
N OF THIRD PA
MEMBER

TWP DAYS
NATIONAL
SEMINAR AT
NATIONAL
JUDICIAL
ACADEMY

PA

JOURNEY
DETAILS
FOR
SEMINAR

PA

CORRIGEND
UM OF

ORDER DATE "A
16.10.2018

SINGLE
MEMBER
PENDING
CASES AS ON
01.12.2018-
REG.

SUBMISSION DR(J)

DR(J)



2018 2018 |6 SINHA.  OF
ASST. STATEMENT
REGISTRA OF DISPOSAL
R, CESTAT, FOR
MUMBAI  NOV.2018
CONSTITUTI
ON OF
AR, SPECIAL
gg‘l‘g/ 28/1182/ NIL CESTAT, |BENCHFOR PA
MUMBAI  PART HEARD
MATTERS-
REG.
ROHIT
KUMAR
20(1)/MISC REQUISITION
ggig/ %/1182/ PURCHASE/CESTAT/AL i';gfLA’ OF FILE
LD/2015PART-I Ao crra (COVER-REG.
R/HOO
MS.
JOURNEY
3647/ 07/12/ SULEKHA - Therals
NIL BEEVI C.S, PA
2018 2018 oe S-S REG,
SEMINAR
)
MS. REG.
ARCHANA SEMINAR AT
ggig/ %/1182/ NIL WADHWA, NATIONAL PA
MEMBER  JUDICIAL
J) ACADEMY
ROHIT
KUMAR  TIME BOUND
3649/ 07112/ |\ SHUKLA, MATTEROF |,
2018 2018 ASST. HON. HIGH
REGISTRA COURT- REG.
R/HOO
SH. ANIL G. TWO DAYS
S akiar INATIONAL
3650/ 07/12/ |\ W SEMINAR o\
2018 2018 VA n  FORTHE
s MEMBERS
OF CESTAT
DEPUTY ~ [FORWARDIN |,
3651/ 07/12/ | A-24(2)/LEAVE REGISTRA G OF COPY 40T
2018 2018 FILE/TKS-DR/CHE/2018 R, CESTAT. OF Sration
CHENNAI SANCTION



3652/
2018

3653/
2018

3654/
2018

3655/
2018

3656/
2018

3657/
2018

3658/
2018

07/12/
2018 NI

07/12/
2018 NIL

07/12/
2018 NIL

07/12/
2018 NI

07/12/
2018

A-50050/10/2018-VIG.

07/12/ |18(1)/MISC/CESTAT/ALD
2018 |/2015-PARTIII

07/12/ 9(2)/PFISKY/MTS/CESTA
2018 | T/ALLD/2018

SH. M.M.
DAMODHA
R, MEMBER
(M

MS.
ARCHANA

WADHWA,
MEMBER

V)
MS.
ARCHANA

WADHWA,
MEMBER

V)
MS.
ARCHANA

WADHWA,
MEMBER
)

LALIT
WADHWA,
DEPUTY
SECRETAR
Y(PERS)

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ORDER FOR
ENCASHMEN
TOF EL
DURING LTC
OF SH. T.K.
SARKAR, DR-
REG.

APPLICATIO
N FOR
LEAVE

APPLICATIO
N FOR EL

ADMINISTRA
TIVE
INCHARGE-
REG.

ISSUANCE
OF NOC-REG.

OBSERVANC
E OF
VIGILANCE
AWARENESS
WEEK-2018

NOMINATIO
N OF
HOO/DDO &
CPIO FROM
03.12.2018 TO
14.12.2018

FORWARDIN
G OF
INTIMATION
APPLIED FOR
CTET AND
UPTET OF
SH. SANDEEP

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



KR.

FORWARDIN
ROHIT G OF
KUMAR JOINING

3659/ 07/12/ 09(6)/DM/MTS/PF/CESTA |SHUKLA, REPORT IN SAtfarE:)”n'
2018 2018 T/ALLD/2018 ASST. R/O SH. Section
REGISTRA |DILKHUSH
R/HOO MEENA,
MTS-REG.
DETAILS
MS. REG.
ARCHANA PURCHASE Admini
gg?g/ %/1182/ NIL WADHWA, OF strat!on
MEMBER IMMOVABLE (Section
o) PROPERTY-
REG.
ROHIT FORWARDIN
KUMAR ~ GOFLEAVE |, ..
3661/ (07/12/ 2(3)/PF/IRKS/CESTAT/AL SHUKLA, ~ APPLICATIO -7
2018 2018 LD/2017 ASST. NINR/OSH. 2200
REGISTRA ROHIT KR.
R/HOO SHUKLA
ROHIT CONTRACT
KUMAR  FOR Admin
3662/ (07/12/ 39(1)/OUTSOURCE/MTS/ SHUKLA, ~ ENGAGEMEN =7
2018 2018 2016 ASST. TOF Section
REGISTRA |CASUAL
R/HOO LOBOUR
OA NO.
MANAS KR. 1456/2018
SINHA, MRS. N.S. .
3663/ (07/12/ | x o 456/2018 ASST. KUMAR & Ath.'”'
2018 2018 REGISTRA ORS. VS Zggt:gg
R, CESTAT, MINITRY OF
MUMBAI  FINANCE
REG.
REPORT REG.
DEPUTY  OBSERVANC |, ..
3664/ 07/12/ CESTAT/MUM/VIGILAN REGISTRA E OF ration
2018 2018 (CE/2018 R, CESTAT, VIGILANCE .
MUMBAI  AWARENESS
WEEK
3665/ |07/12/ |[01/CESTAT/BANG/BIO  |UMA FORWARDIN |Admini

2018 2018 METRIC SHANKAR |G OF BIO stration



3666/
2018

3667/
2018

3668/
2018

3669/
2018

3670/
2018

3671/
2018

07/12/
2018

07/12/ 36(1)/MISC/JUDICIAL/CE

2018

07/12/ 36(1)/MISC/JUDICIAL/CE

2018

07/12/
2018

07/12/
2018

10/12/
2018

36/(1)/MISC/JUDICIAL/C
ESTAT/ALLD 2016

STAT/ALD/2015

STAT/ALD/2016

01/CESTAT/BANG/JUDL.

NIL

NIL

VERMA,
ASST.
REGISTRA
R, CESTAT,
BANGALO
RE

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R, CESTAT,
BANGALO
RE

ASSISTANT
REGISTRA
R, CESTAT,
BANGALO
RE

ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

MATRIX
ATTENDANC
E REPORT-
REG.

NOTICE REG.
NO BENCH
AVAILABILI
TY

PENDING OF
SINGLE
MEMBER
CASES-REG

NOTICE REG.
NON
AVAILABILI
TY OF
DIVISION
BENCH

PENDENCY
POSITION
FOR SINGLE
MEMBER
CASES REG.

STATEMENT
SHOWING
PENDING
APPEALS
FOR NOV

FOR
CONSTITUTI
ON OF
SPECIAL
SINGLE
MEMBER
BENCH

Section

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

PA



3672/
2018

3673/
2018

3674/
2018

3675/
2018

3676/
2018

3677/
2018

10/12/
2018

10/12/
2018

10/12/
2018

10/12/ 11/CESTAT/HYD/ADMN/

2018

10/12/
2018

10/12/
2018

01/CESTAT/BANG/TELE

21/CESTAT/HYD/M-
STAT/15

NIL

15

NIL

NIL

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R, CESTAT,
BANGALO
RE

ASSISTANT
REGISTRA
R, CESTAT,
HYDERAB
AD

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

V.P.PANDE
Y, ASST.
REGISTRA
R/HOO

MANOJ KR,
KENDRIYA
SADAN,
ALLAHABA
D

ATUL
GUPTA,
ADVOCATE

FORWARDIN
G OF STATIC
IP OF
CESTAT,
BANGALORE

MONTHLY
STATEMENT
FOR THE
MONTH OF
NOVEMBER
2018

STATEMENT
SHOWING
THE BREAK
UP OF CASES
PENDING
APPEALS
FOR THE
MONTH NOV.

GENERAL
ELECTION
TOT HE
LEGISLATIV
E ASSEMBLY
OF
TELANGANA
STATE
GRANT OF
PAID
HOLIDAY ON
THE DAY OF
POLL

CIVIL MISC
WRIT
PETITION
NO. 354/2015

LETTER DTD.
06.12.2018
M/S
LAMICOAT

Comput
er Cell

DR(J)

DR(J)

Admini
stration
Section

Admini
stration
Section



3678/
2018

3679/
2018

3680/
2018

3681/
2018

3682/
2018

3683/
2018

3684/
2018

10/12/ |CESTAT/AHD/PER/66/201

2018 8

10/12/ |CESTAT/AHD/DOO/03/20

2018 14

11/12/
2018 -

11/12/
2018 NIL

11/12/
2018 NIL

11/12/
2018 M-

11/12/
2018 M-

LAKSHMIK
UMARAN
AND
SRIDHARA
N

SH. RAJU,
MEMBER

()

S.K.
TIWARI,
ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

SH.C. L.
MAHAR,
MEMBER

(M

SH. ANIL
CHOUDHA
RY,
MEMBER
V)

SH. ANIL
CHOUDHA
RY,
MEMBER
V)

SH. ANIL G.
SHAKKAR

WAR,
MEMBER

(M
MS.
ARCHANA

WADHWA,
MEMBER

()

INTERNATIO
NAL
PRIVATE
LTD.

TWO DAYS
NATIONAL
SEMINAR
FOR THE
MEMBERS
OF CESTAT

PA

REQUEST
FOR
DIRECTION
IN APPEAL
NOS.
E/10631/2016

PA

NOTE REG.
PERMISSION
FOR PA
PRONOUNCE
MENT

NOTE REG.
PERMISSION
FOR PA
PRONOUNCE
MENT

NOTE REG.
PERMISSION
FOR PA
PRONOUNCE
MENT

SUGGESTION
S REG. PA
SEMINAR

TENTATIVE
TOUR
PROGRAMM
E

PA



3685/
2018

3686/
2018

3687/
2018

3688/
2018

3689/
2018

3690/
2018

3691/
2018

11/12/
2018 NIL

11/12/
2018 NIL

11/12/
2018 M-

11/12/
2018 NIL

11/12/
2018 NIL

11/12/ |A.50050/64/2017-AD.1C

2018 |(CESTAT

11/12/
2018 NI

SH.
RAMESH
NAIR,
MEMBER

()

SH. P.K.
CHOUDHA
RY,
MEMBER

()

SH. N.RAJA,
SPS

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

OFFICER
OF THE
ADDITION
AL
DIRECTOR
GENERAL,
NACEN

REG.
SUGGESTION
SFOR
SEMINAR

APPROVAL

FOR
PERMISSION

TO LIST THE PA
ORDER FOR
PRONOUNCE
MENT- REG.

TWO DAYS
NATIONAL
SEMINAR
FOR THE
MEMBERS
OF CESTAT

CONSTITUTI

ON OF

SPECIAL PA
BENCH ON
12.12.2018

NOMINATIO
N OF THIRD
MEMBER IN
E/COD/86245/
18,
E/88107/2018

PETITION

DATED
04.09.2018

FROM SH. PA
JITENDRA
CHUNILAL
SHAH- REG.

CONDUCT

OF DEPT.
EXAMINATI

ON FOR PA
CONFIRMATI

ON OF

DIRECT

U

A



3692/
2018

3693/
2018

3694/
2018

3695/
2018

3696/
2018

3697/
2018

3698/
2018

3699/

11/12/ 9
2018

12/12/ |66/PERSN/CESTAT/KOL/

2018 2018

12112/
2018 NIL

1212/
2018 M-

1212/
2018 -

12112/
2018 NIL

12/12/
2018 -

12/12/ NIL

S.K.VERMA
,ASST.
REGISTRA
R

GAJENDRA
SINGH,
HEAD
CLERK

SATISH
KUMAR
BARGUJAR
, HEAD
CLERK

SH. ANIL G.
SHAKKAR
WAR,
MEMBER

(M
SH. ANIL G.
SHAKKAR

WAR,
MEMBER

(M

SH. V.
PADMANA
BHAN,
MEMBER

(M

RECRUIT
TAX ASST.
FOR THE
YEAR 2018-19

JOINING
REPORT OF
SH.T.
VISWAPRAK
ASH

REQUEST
FOR
RETENTION
OF GOVT.
ACCOMMOD
ATION- REG.

REQUEST
FOR
RETENTION
OF GOVT.
ACCOMMOD
ATION -REG.

APPLICATIO
N FOR
CASUAL
LEAVE REG.

APPLICATIO
N FOR EL

REQUEST
FOR ONE
DAY CL
ALONG
WITH
STATION
LEAVE
PERMISSION-
REG.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

P.K. NEELA APPLICATIO |Admini



2018

3700/
2018

3701/
2018

3702/
2018

3703/
2018

3704/
2018

3705/
2018

2018

12/12/
2018 -

12112/
2018 NIL

12/12/ | CESTAT/AHD/PER/64/201
2018 8

12/12/
2018 NIL

12/12/
2018 01/CESTAT/BANG/CM

12/12/ |A-20(4)PERS FILE/KP-
2018 MTS/CESTAT/CHE/2018

REDDY, SR.
PS,
CESTAT,
HYDERAB
AD

SAIKAT
DAS DAS,
PS TO HON.
MEMBER
)

ASST.
REGISTRA
R (DDO),
CESTAT,
MUMBAI

S.K.
TIWARI,
ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

SHRADDH
A MISHRA,
STENO GR.
i

UMA
SHANKAR
VERMA,
ASST.
REGISTRA
R, CESTAT,
BANGALO
RE

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

N FOR HPL

CONVERSIO
N OF LEAVE
AVAILED

CERTIFICAT
E OF
TRANSFER
OF CHARGE

TRANSFER
REQUEST
APPLICATIO
N OF MS.
VANDANA
BHANDAR,
COURT
MASTER,
AHMEDABA
D- REG.

APPLICATIO
N FOR 1 DAY
EL

FORWARDIN
G OF
APPLICATIO
N OF SH. C.
MANOJ
KUMAR, TO-
REG.

FORWARDIN
G OF

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

REPRESENTA Admini

TION OF SH.
K.
PAARTHIBA
N, MTS- REG.

stration
Section



3706/
2018

3707/
2018

3708/
2018

3709/
2018

3710/
2018

3711/
2018

3712/
2018

12/12/
2018 -

12/12/
2018 NIL

12/12/
2018 NIL

37(1)/OUTSOURCING-
12112 -0 6UP ¢/ CESTAT/

2018 ALLD/ 2016

121121 A

2018 o1/5007

12/12/ 36(1)/MISC/JUDICIAL/CE

2018 STAT/ALD/2016

12/12/ 36(1)/MISC/JUDICIAL/CE

2018 |STAT/ALD/2016

42(2)/MISC/HOLIDAY/LI

MS.
RACHNA
GUPTA,
MEMBER

)

SH. V.
PADMANA
BHAN,
MEMBER

(M

SH. ANIL
CHOUDHA
RY,
MEMBER

()

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.

DECLARATI
ON REG. NOT
AVAILING
MEDICAL
FACILITY
REG. SPOUSE
MR. KAPIL
GUPTA

Admini
stration
Section

DISPOSAL
STATEMENT Comput
FOR NOV, er Cell
2018

DISPOSAL
STATEMENT Comput
FOR NOV, er Cell
2018

SUBMISSION
OF PROOF OF
SALARY
PAYMENT
TO
OUTSOURCE
D STAFF
REG.

CESTAT
CHENNAI
LIST OF
HOLIDAYS
AND RH FOR
THE
CALENDAR
2019

NOTICE REG.
NO BENCH
AVAILABILI
TY

DR(J)

NOTICE REG.
NO. BENCH
AVAILABILI
TY

DR(J)

CT

CT



3713/
2018

3714/
2018

3715/
2018

3716/
2018

3717/
2018

3718/
2018

12/12/ 36(1)/MISC/JUDICIAL/CE

2018

12/12/
2018

12/12/
2018

12/12/
2018

12/12/ CESTAT/MUM/STAT/201

2018

12/12/
2018

STAT/ALD/2016

NIL

7(STAT)CESTAT/CAL/06

1(10)C-04/R S

ISPAT/CESTAT/RGH/18-

19

6

38890/2018/SEC-XVII

REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

ASST.
REGISTRA
R, CESTAT,
KOLKATA

S.N.
UPADHYA
Y, ASST.
COMMISSI
ONER,

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF

PENDING OF
SINGLE
MEMBER
BENCH
CASES- REG.

DR(J)

WEEKLY
DESPATCH
ORDER
REPORT OF
JUDICIAL
ORDERS
REG.

INSTITUTION
, DISPOSAL
AND
PENDENCY
FOR
OCTOBER

APPEAL NO.
ST/53345/18
PRINCIPAL
COMMISSIO
NERVS.R S
ISPAT PVT.
LTD THE
CONDONATI
ON OF
DELAY
APPLICATIO
N-REG.

SUBMISSION
OF
STATEMENT
FO DISPOSAL
FOR NOV,
2018

DR(J)

DR(J)

DR(J)

DR(J)

CIVIL
APPEAL NO.
10878-10879
OF 2018

DR(J)



G-
18(1)/PURCHASE/DISPOS
AL/CHE/2016

3719/ 12/12/
2018 2018

3720/ 12/12/
2018 2018 NIL

3721/ 13/12/
2018 2018 NIL

3722/ 13/12/
2018 2018 NI

3723/ |13/12/ |H-11016/75/2018-CA
2018 2018 CELL

3724/ |13/12/ NIL

INDIA

T.K.
SARKAR,
DY.
REGISTRA
R, CESTAT,
KOLKATA

SH. P.K.
CHOUDHA
RY,
MEMBER

)

ASST.
REGISTRA
R, CESTAT,
MUMBAI

ASSISTANT
REGISTRA
R, CESTAT,
MUMBAI

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH.

CONSTITUTI
ON OF
PURCHASE
COMMITTE-
REG

APPROVAL
FOR
PRONOUNCE
MENT TO
LIST THE
ORDER FOR
PRONOUNCE
MENT- REG.

LIST OF
PART HEARD
MATTERS
FOR
CONSTITUTI
ON OF
BENCH

LIST OF
PART HEARD
MATTERS
FOR
CONSTITUTI
ON OF
BENCH

LOK SABHA
STARRED
QUESTION
NO. 30 DUE
FOR
ANSWER ON
12.12.2018
REG.
WOMEN
EMPLOYEES
IN CENTRAL
GOVT.
OFFICES -
REG.

LTC 2019-

Admini
stration
Section

PA

PA

Admini
stration
Section

Admini



2018

3725/
2018

3726/
2018

3727/
2018

3728/
2018

3729/
2018

3730/
2018

3731/
2018

2018

13/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NIL

14112/
2018 M-

1412/
2018 '

S.S.GARG,
MEMBER

()

SH. ANIL
CHOUDHA
RY,
MEMBER

)

ASSISTANT

REGISTRA
R, CESTAT,
MUMBAI

S.K.
VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

S.K.
VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

S.K.
VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

S.K.
VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

CASUAL

stration

LEAVE- REG. |Section

PERMISSION

FORLTC
BLOCK

YEAR 2014-17
AND GRANT
OF 10 DAYS

LEAVE

ENCASHMEN
TFOR LTC-

REG.

CONSTITUTI

ON OF
SINGLE
MEMBER
BENCH

E/MA(ROM)/7

5620/18

ST/MA(ROM)/

76663/18

CIMA(ROM)7

6985/18

ST/MA(ROM)/

71273/13

Admini
stration
Section

PA

PA

PA

PA

PA

MOHINDER APPLICATIO Admini

SINGH, DR |N FOR HALF

stration



3732/
2018

3733/
2018

3734/
2018

3735/
2018

3736/
2018

3737/
2018

3738/
2018

3739/
2018

14112/
2018 -

14/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NIL

14112/
2018 -

14112/
2018 -

14112/
2018 M-

1412/
2018 M-

V)

MS.
ARCHANA
WADHWA,
MEMBER
V)

SH. ANIL
CHOUDHA
RY,
MEMBER
V)

M.
RAHMAN,
ADDITION
AL
DIRECTOR

MS.
ARCHANA
WADHWA,
MEMBER

V)
SH.C.L.

MAHAR,
MEMBER

(TECHNICA

L)

P.K. NEELA
REDDY, SR.

PS,
CESTAT,
HYDERAB
AD

ANIL G.
SHAKKAR
WAR,
MEMBER

(T)

SH. ASHOK

JINDAL,

DAY CL Section

HALF PAY ';‘faq::)”n'

LEAVE -REG. ;
Section

CONVERSIO |Admini

N OF CL stration
INTO EL Section
CONDUCT

OF DEPT.

EXAM FOR

CONFIRMATI Admini
ON OF STAFF stration
CAR DRIVER |Section
AND SEPOY

FOR THE

YEAR 2018-19

JOINING Admini
REPORT- stration
REG. Section
FORM OF ..
APPLICATIO gfaq}:)”n'
N FOR Section
LEAVE
INTIMATION Admini
REG. LEAVE stration
OF MEMBER .
Section
Q)
APPLICATIO Q?argg”n'
N FOR EL .
Section

HEADQUART Admini
ER LEAVE stration



3740/
2018

3741/
2018

3742/
2018

3743/
2018

3744/
2018

3745/
2018

3746/
2018

3747/
2018

3748/
2018

14/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NIL

14/12/
2018 NI

14/12/ G-

2018

14112/
2018 -

14/12/
2018 NIL

14112/
2018 M-

14/12/ CESTAT/MUM/STAT(DM
2018 M)/2018

18(1)/PURCHASE/DISPOS
AL/CHE/2016

MEMBER
()

SH.
RAMESH
NAIR,
MEMBER

()

DR. S.K.
PATI,
MEMBER

)

SH. V.
PADMANA
BHAN,
MEMBER

(M
SH.J. K.

GOLAY,
SPS

T.K.
SARKAR,
DY.
REGISTRA
R, CESTAT,
KOLKATA

SH.
S.S.GARG,
MEMBER
V)
SH.P.V.
SUBBA
RAO,
MEMBER
(M
NALINI

SIVAKUMA

R, SPS TO
M @)

V.K. SINHA,

SR.P.S.TO
JUDICIAL

PERMISSION

APPLICATIO

N FOR CL
AND SLP

APPLICATIO

N FOR EL
WITH

HEADQUART

ER LEAVE

PERMISSION

REQUEST

FOR FIFTEEN
DAYS HPL

WITH SLP

APPLICATIO

N FOR CL

CONSTITUTI

ON OF

PURCHASE
COMMITTE-

REG

HEADQUART

ER LEAVE

PERMISSION

REQUEST

FOR GRANT
OF CL AND

RH- REG.
DISPOSAL

STATEMENT

FOR NOV,
2018

DISPOSAL

STATEMENT

FOR NOV,

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Comput
er Cell

Comput
er Cell



3749/
2018

3750/
2018

3751/
2018

3752/
2018

3753/
2018

3754/
2018

3755/

14112/
2018 -

14/12/
2018 NIL

14/12/
2018 NIL

19/12/
2018 NIL

19/12/ |CESTAT/AHD/MISC/ORD

2018 ER SEC/11/2010

19/12/
2018

404/CESTAT/M/2007

19/12/ NIL

MEMBER,
CESTAT,
MUMBAI

SH.P.K.
CHOUDHA
RY,
MEMBER
V)

SH. P.K.
CHOUDHA
RY,
MEMBER
V)

SH. ASHOK

JINDAL,
MEMBER

()

SH. P.K.
CHOUDHA
RY,
MEMBER

)

S.K.
TIWARI,
ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

T.K.
SARKAR,
DY.
REGISTRA
R, CESTAT,
CHENNAI

S.K.

2018

DISPOSAL
STATEMENT Comput
FOR NOV, er Cell
2018

DISPOSAL
STATEMENT Comput

FOR NOV, er Cell
2018
DISPOSAL Comput

STATEMENT |er Cell

APPROVAL

FOR
PERMISSION

TO LIST THE PA
ORDER FOR
PRONOUNCE
MENT- REG.

FOR
CONSTITUTI
NG THE
DIVISION
BENCH IN
ROM
APPLICATIO PA
N NO.
ST/ROM/1675
5/2014 IN
APPEAL NO.
ST/11132/2014
-REG.

REFERENCE
TO LARGER PA
BENCH- REG.

PROVIDING PA



2018

3756/
2018

3757/
2018

3758/
2018

3759/
2018

3760/
2018

3761/
2018

2018

19/12/
2018

19/12/ | D-1/CESTAT/ACCN/2007-
2018 |VOL-Il

19/12/
2018

19/12/
2018

19/12/
2018

19/12/
2018

NIL

NIL

NIL

NIL

NIL

VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

ASSISTANT
REGISTRA
R, CESTAT,

OF PART
INFORMATIO
N INRTIID
NO. 05/2018

INTERIM
ORDER NO. PA
27-28/2018

ITINERARY
OF HON.
MEMBERS-
REG.

PA

APPEAL NO.
E/50742/2015- PA

ALLAHABA EX(DB)

D

SH. P.K.
CHOUDHA
RY,
MEMBER

()

SH. P.K.
CHOUDHA
RY,
MEMBER

()

SH. V.
PADMANA
BHAN,
MEMBER

(M

APPROVAL

FOR
PERMISSION

TO LIST THE PA
ORDER FOR
PRONOUNCE
MENT- REG.

APPROVAL

FOR
PERMISSION

TO LIST THE PA
ORDER FOR
PRONOUNCE
MENT- REG.

APPROVAL
FOR TOUR
PROGRAMM
ETO
ATTEND THE
NATIONAL
SEMINAR
FOR
MEMBERS
OF THE
CESTAT AT
BHOPAL-

PA



REG.
T. K.

SARKAR $CE)FERENCE
8762/ 19712 | )\ 1o E ST ATIMI2007 DEP DIFFERENCE PA
2018 2018 REGISTRA
OF OPINION
R, CESTAT, |2, PN
CHENNAI :
SANCTION
OF REWARD
IN R/O
SEIZURE OF
SUSAN  VESSELMV . .
3763/ 19/12/ VERGHESE, GLORIA fomin
2018 2018 ASST. KOPP @ araon
DIRECTOR |KOBE
QUEEN 1
AND ITS
STEEL
CARGO- REG.
VANAS KR TERMINATIO
MO N OF YOUR
3764/ 19/12/ CESTAT/MUM/SECURIT |ASST. gg';'EEACT QfaTi:)”n'
2018 2018 Y/2015 REGISTRA i
MINISTRY Section
R, CESTAT,
S ST IDIRECTION
REG.
SH. P. »
3765/ 19/12/ DINESHA, STATION — Admini
2018 2018 NIL MEMBER LEAVE stration
Q) PERMISSION |Section
3766/ 19112/, “:’AFEGBAIJELF;’ EARNED gfaq}:)”n'
2018 2018 LEAVE- REG, Stratl
(M) Section
DR. D.M. »
8767/ 11912\, MISRA, QPF%FlzclAJIAC\)( QEaTi:)nr:
2018 2018 MEMBER i
CL Section
)
SH. M.M. »
3768/ 19112/ |\ DAMODHA QPFFZ)LFLCAT'O Qfa’E:)”n'
2018 2018 R, MEMBER i
T LEAVE Section
3769/ [19/12/ [CESTAT/AHD/ADMN/21/ S.K. PROGRESS | Admini

2018 2018 |2012 TIWARI, REPORT IN  stration



3770/ 19/12/ CESTAT/AHD/ESTT/14/20

2018 201

3771/ 19/12/ 66/PERSN/CESTAT/KOL/

2018 201

3772/ 19/12/ 2/54/CESTAT/DS/CHD/A

2018 201

8 [17-1

8 2018

8 |DMN-2016

3773/ |19/12/

2018 201

5 Q.20011/2.2018-AAR

ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

S.K.TIWARI
, ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

S.K.
VERMA,
ASST.
REGISTRA
R, CESTAT,
KOLKATA

ASST.
REGISTRA
R, CESTAT,
CHANDIGA
RH

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

OA NO. 479
OF 2017 IN
R/O SH. P.L.
MEENA,
UDC,
CESTAT,
AHMEDABA
D

REMOVAL
OF TWO
OUTSOURCE
D PERSONS
IN CESTAT,
AHMEDABA
D- REG.

Section

Admini
stration
Section

JOINING
REPORT OF
SH.T.
VISWAPRAK
ASH

Admini
stration
Section

COPY OF
CANCELLATI
ON OF
ALLOTMENT
OF GOVT.
ACCOMMOD
ATION-
RETIREMENT
OF HON. DR.
DEVENDER
SINGH, M (T)

ASSURANCE

TO LOK

SABHA

QUESTION

NO. 228 FOR
18.7.2018 ON |Admini
EXPENDITUR |stration
E INCURRED |Section
IN

CONTESTING
COURT

CASES

ASKED BY

Admini
stration
Section



3774/
2018

3775/
2018

3776/
2018

3777/
2018

3778/
2018

19/12/
2018

19/12/ |01/ESTT./CESTAT/KOL/1

2018

19/12/ |4/12/PERS/KS/AR/CHD-

2018

19/12/ 1/3/CESTAT/CHD-2015-

Q.20011.2.2018-AAR

995

2018

2018 |ADMN.

19/12/
2018

NIL

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

ASST.
REGISTRA
R, CESTAT,
KOLKATA

ASST.
REGISTRA
R, CESTAT,
CHANDIGA
RH

ASST.
REGISTRA
R, CESTAT,
CHANDIGA
RH

SH. P.
ANJANI
KUMAR,

SH. V.
ELUMALAL,
MP- REG.

ASSURANCE
TO RAJYA
SABHA USQ
208 FOR
REPLY ON
24.4.2015
RAISED BY
SMT.
VANDANA
CHAVAN, MP
REG.
IMPLEMENT
ATION OF
NATIONAL
LITIGATION
POLICY-
REG.

REPORT REG.
OBSERVANC
E OF
VIGILANCE
AWARENESS
WEEK
29.10.18 TO
03.11.18- REG.

EL
APPLICATIO
N
SUBMITTED
BY SH.
KRIPA
SHANKER,
AR

LEAVE
SANCTION
ORDER

FORM OF
APPLICATIO
N FOR EL

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3779/
2018

3780/
2018

3781/
2018

3782/
2018

3783/
2018

3784/
2018

19/12/ \D-1(3)/CPWD/EB-
2018 WATER/2014

19/12/
2018 NIL

19/12/
2018 A.19011/21/2018-AD.1C

19/12/ |H-11016/75/2018-CA
2018 |CELL

1012/
2018 -

19/12/
2018 NIL

MEMBER
(M
DEPUTY
REGISTRA
R, CESTAT
CHENNAI

DEPUTY
REGISTRA
R(),
CESTAT,
NEW
DELHI

ARVIND
SARAN,
DEPUTY
SECRETAR
Y TO THE
GOVT OF
INDIA

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH. J. K.
GOLAY,
SPS

SH. P.K.
CHOUDHA

" REG.

WATER
CHARGES-

Admini
stration
Section

NOTE SHEET

REG. WRONG
CONSIDERAT

ION OF VISH Member
WIND )
INFRASTRUC

TURE LLP

CASE

CESTAT
TREATING
SH. JUSTICE
DILIP
GUPTA,
PRESIDENT,
CESTAT, AS
STATE
GUEST OF
OFFICIAL
TOUR- REG.

LOK SABHA
STARRED
QUESTION
NO. 30 DUE
FOR
ANSWER ON
12.12.2018
REG.
WOMEN
EMPLOYEES
IN CENTRAL
GOVT.
OFFICES -
REG.

CANCELLATI
ON OF HALF
DAY CL

INTIMATION
OF TRAVEL

PA

Admini
stration
Section

Admini
stration
Section
Admini
stration



3785/
2018

3786/
2018

3787/
2018

3788/
2018

3789/
2018

3790/
2018

3791/
2018

3792/

19/12/ 2(3)/PF/IRKS/CESTAT/AL
2018 |LD/2017

19/12/
2018 NI

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

1012/
2018 M-

19/12/
2018 NI

19/12/ NIL

RY,
MEMBER

()

ROHIT
KUMAR
SHUKLA,

ASST.

REGISTRA
R/HOO

MS. RANJU
MADHRA,
SPS

ATIN
SHARMA,
MTS

DR.

DEVENDER

SINGH,
MEMBER
(T) RETD.

DR.

DEVENDER

SINGH, M
(T) RETD.

MS.ARCHA
NA
WADHWA,
M ()

SH. ASHOK
JINDAL,
MEMBER
V)

SH. P.

ITINERARY |Section

OF BHOPAL

REG.

FORWARDIN

G OF

JOINING

REPORT IN ..

ROHIT KR. Section

SHUKLA,

ASST.

REGISTRAR-

REG.

JOINING Qfargg”n'

REPORT .
Section

APPLICATIO Qfargg”r:

N FOR EL .
Section

UNDERPAYM

ENT OF

LEAVE Admini

ENCASHMEN stration

T ON Section

RETIREMENT

- REG.

INORDINATE

DELAY IN

PAYMENT Admini

OFLTC stration

LEAVE Section

ENCASHMEN

T- REG.

REG.

PERMISSION |Admini
TO VISIT stration
FOREIGN Section
COUNTRY

HEADQUART |Admini
ER LEAVE stration
PERMISSION [Section

STATION Admini



2018

3793/
2018

3794/
2018

3795/
2018

3796/
2018

3797/
2018

3798/
2018

3799/
2018

3800/
2018

2018

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NI

DINESHA,
MEMBER

V)
MS.
RACHNA

GUPTA,
MEMBER

V)
SH. RAJU,
MEMBER

(M

SH. BUAY
KUMAR, M
(M

SH. ANIL
CHOUDHA
RY,
MEMBER
V)

SH.
S.S.GARG,
MEMBER

V)
SH.

S.S.GARG,
MEMBER

()

SH. P.K.
CHOUDHA
RY,
MEMBER

()

SH. P.
ANJANI
KUMAR,

LEAVE stration
PERMISSION |Section

APPLICATIO ';‘faq::)”n'
N FOR CL .
Section

AVAILMENT |Admini
OF CL AND |stration
RH Section

APPLICATIO |Admini
N FOR CL stration

AND RH Section

APPLICATIO Qfa’m)”n'

N FOR EL |
Section

LTC 2019 -cL- Admini
stration

REG. .
Section

APPLICATIO gfaq}:)”n'

N FOR CL |
Section

FORM FOR

GIVING

PRIOR

INTIMATION

OR SEEKING

PREVIOUS Admini
SANCTION stration
UNDER RULE Section
18(2) OF CCS

RULES, 1964

IN R/O

IMMOVABLE
PROPERTY

FORM OF Admini
APPLICATIO |stration
N FOR EL Section



3801/
2018

3802/
2018

3803/
2018

3804/
2018

3805/
2018

3806/
2018

3807/
2018

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NIL

19/12/
2018 NI

19/12/
2018 NIL

19/12/
2018 NIL

19/12/ CESTAT/AHD/ESTT/08/20

2018 |11

MEMBER
(M
SH. ASHOK

JINDAL,
MEMBER

()

SH.P.V.
SUBBA
RAO, M (T)

MS.
ARCHANA
WADHWA,
MEMBER

V)
REKHA
SHEKHAW

AT,PATO
MEMBER

()
RITESH

SHAH,
ASST.

MANAGER-

FIN

ASSISTANT

REGISTRA
R, CESTAT,
MUMBAI

S.K.
TIWARI,
ASST.
REGISTRA
R

HEADQUART Admini
ER LEAVE stration
PERMISSION |Section

REQUEST
FOR GRANT
OF CL AND
RH- REG.

Admini
stration
Section

HALF PAY
LEAVE- REG.

REQUISITION
FOR CARPET
FOR
MEMBER (J)
CHAMBER

SETTLEMEN
T OF
INVOICES

WEEKLY
DESPATCH

ORDER
REPORT OF DR(J)
JUDICIAL

ORDERS

REG.

RENEWAL
OF EXCISE
LAW TIMES,
GST LAW
TIMES & GST
EX CUS-DVD DR(J)
FOR THE
YEAR 2019 IN
R/O CESTAT,
AHMEDABA
D- REG.

Admini
stration
Section

CT

CT



3808/
2018

3809/
2018

3810/
2018

3811/
2018

3812/
2018

3813/
2018

3814/
2018

3815/
2018

19/12/
2018

19/12/ | CESTAT/AHD/ESTT/08/20

2018

19/12/
2018

19/12/
2018

19/12/
2018

19/12/ [36(1)/MISC/JUDICIAL/CE

2018

19/12/ 36(1)/MISC/JUDICIAL/CE

2018

19/12/
2018

CESTAT/AHD/JUD/01/07

11

NIL

37612/2018/SEC-XVII

38427/2018/SEC-XVII

STAT/ALD/2016

STAT/ALD/2016

NIL

ASSISTANT
REGISTRA
R, CESTAT,
AHMEDAB
AD

S.K.
TIWARI,
ASST.
REGISTRA
R

M/S M
MAHIPAL
&
COMPANY,
CHARTERE
D
ACCOUNT
ANTS

ASST.
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

SHOMEJIT
MUKHERJE
E, SPS

SHOMEJIT
MUKHERJE
E, SPS

SH. BIUAY
KUMAR, M

FIGURES

REG. TOTAL
APPEALS
RECEIVED/DI DR(J)
SPOSED OFF
DURING HTE
MONTH

RENEWAL
OF EXCISE  DR(J)
LAW TIMES

RECTIFICATI
ON OF
DEFECT IN
APPEAL

DR(J)

CIVIL
APPEAL NO. DR(J)
11427 OF 2018

CIVIL
APPEAL NO. DR(J)
11469 OF 2018

NOTICE REG.
NON
AVAILABILI
TY OF
DIVISION
BENCH

NOTICE REG.
NO BENCH
AVAILABILI
TY

DISPOSAL Comput
STATEMENT (er Cell

DR(J)

DR(J)



3816/
2018

3817/
2018

3818/
2018

3819/
2018

3820/
2018

3821/
2018

3822/
2018

3823/
2018

19/12/
2018 01/CESTAT/BANG/TELE

19/12/ |17(1)/MS/CESTAT/ALD/2
2018 |015-16

26/12/
2018 NIL

26/12/
2018 NIL

26/12/
2018 NIL

27/12/ 3(3)/PF/SM/SPSICESTAT/
2018 |ALLD/2017

27112/
2018 -

27/12/ 4/12/PERS/KS/AR/CHD/20
2018 |18

(M
UMA

\S/HEQ'IE'A*;AR FORWARDIN
' |G OF STATIC
ASST. oo
REGISTRA | (Lot o
R, CESTAT, 5 \NGALORE
BANGALO
RE
S, BENCH WISE
MUKHERJE DISPOSAL OF
E. SPS CASES
APPLYING
ATIN
FOR INDIAN
‘:‘/IHTQRMA’ PASSPORT-
REG.
ROHIT
KUMAR
SHUKLA. HEARING OF
ASST. ROM
REGISTRA
R/HOO
APPROVAL

SH. P.K. FOR
CHOUDHA |PERMISSION

RY, TO LIST THE
MEMBER ORDER FOR
0) PRONOUNCE

MENT- REG.
ROHIT EOORFWARDlN
ggl'j"}fLRA TRANSFER

' REQUEST IN

ASST. R/O SH
REGISTRA '
~HOO SHOMEJIT

MUKHERJEE

SH. BIJAY |APPLICATIO
KUMAR, M N FOR 1 DAY
(T) CL

ASSISTANT JOINING
REGISTRA |REPORT OF
R, CESTAT, SH. KRIPA
CHANDIGA [SHANKER,

Comput
er Cell

Comput
er Cell

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3824/
2018

3825/
2018

3826/
2018

3827/
2018

3828/
2018

3829/
2018

3830/
2018

27/12/
2018

27/12/
2018

27/12/ | CESTAT/MUM/ADMN/O

2018

27/12/ 2(3)/PF/RKS/CESTAT/AL

2018

NIL

NIL

UTSOURCING/2017

LD/2017

27/12/ |4(2)/PF/LKS/STENO-

2018

27/12/ |4(2)/PF/LKS/STENOII/CE

2018

27/12/
2018

[I/CESTAT/ALD/2017

STAT/ALD/2017

33(1)/HC
CASES/CESTAT/ALLD
2016

RH

P.J. JOSEPH,
SPS

T.
VISWAPRA
KASH,
DEPUTY
REGISTRA
R, CESTAT,
MUMBAI

MANAS KR.
SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRA
R/HOO

ROHIT
KUMAR
SHUKLA,

AR

REG.
UPDATION
IN SERVICE
BOOK

CERTIFICAT

E OF
TRANSFER

OF CHARGE

OF SH. P.
ANJANI
KUMAR

OUTSOURCI

NG OF
SECURITY

PERSON REG.

FORWARDIN

G OF
JOINING
REPORT IN
R/O SH.
ROHIT KR.
SHUKLA

FORWARDIN

G OF

INTIMATION

APPLIED IN
SSC IN R/O

SH. LAVLESH

KR. SINGH

FORWARDIN

G OF

INTIMATION

APPLIED IN
SSC FOR
STENO IN
R/O SH
LAVLESH
KR. SINGH

FORWARDIN

G OF
ADVOCATE

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3831/
2018

3832/
2018

3833/
2018

3834/
2018

3835/
2018

3836/
2018

27/12/
2018

01/CESTAT/BANG/NR

27/12/
2018 NI

27/12/ | 6/CEGAT/MAS/2001-

2018 |VOL-II

27/12/ CESTAT/AHD/PER/77/201

2018 8

27/12/ NGT/PB/16/CIRCULAR/A
2018 DMN/2014

27112/
2018 M-

ASST.
REGISTRA
R/HOO

C. MANOJ
KUMAR,
TECHNICA
L OFFICER

ASSISTANT
REGISTRA
R, CESTAT,
CHANDIGA
RH

DEPUTY
REGISTRA
R, CESTAT,
CHENNAI

S.K.
TIWARI,
ASST.
REGISTRA
R, CESTAT,
AHMEDAB
AD

DR
SUKHDA
PRITAM,
DEPUTY
REGISTRA
R (),
NATIONAL
GREEN
TRIBUNAL

CENTRAL
PUBLIC

BILL IN
CONNECTIO
N WITH
WRIT
PETITION
NO. 354 OF
2015

INTIMATION
FOR
PURCHASE
OF CAR
UNDER CCS
CONDUCT
RULES- REG.

FORWARDIN
G OF
APPLICATIO
N FORLTC
ADVANCE

FORWARDIN
G OF
LETTERS OF
SMT B.
BHARATHI
STENO GR.
Il

FORWARDIN
G OF
TRANSFER
REQUEST OF
SH. ANKIT
KUNDU, UDC

VACANCY
CIRCULAR

REG.
UNAUTHORI

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



3837/
2018

3838/
2018

3839/
2018

3840/
2018

3841/
2018

3842/
2018

3843/
2018

27/12/
2018 NIL

27/12/
2018 NIL

27/12/
2018 NIL

27/12/
2018 NIL

27/12/
2018 NIL

27112/
2018 M-

27112/
2018 M-

WORKS

DEPARTME

NT

DR. D.M.
MISRA,
MEMBER

()

SH.
S.S.GARG,
MEMBER

)

SH. ANIL
CHOUDHA
RY,
MEMBER

()

SHRADDH
A MISHRA,
STENO GR.
i

RAJENDRA

SINGH,
NEW
DELHI

MUKESH
GUPTA,
ASSTT.
REGISTRA
R, CESTAT

J.K.
GOLAY,
SPSTO
HON.

PRESIDENT

ZED TEA &
FOOD STALL
IN WEST
BLOCK 2
WING I
GROUND
FLOOR, RK
PURAM NEW
DELHI

APPLICATIO
N FOR 1 DAY
CL

GRANT OF
TWO DAYS
CLON
04.1.2019
AND
07.1.2019

APPLICATIO
N FOR CL

JOINING
REPORT
WITH EL
APPLICATIO
N

REG.
LIBRARY
INFORMATIO
N COPY

APPLICATIO
N FOR RH

APPLICATIO
N TO AVAIL
LTC WITH
LEAVE
ENCASHMEN
T

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3844/
2018

3845/
2018

3846/
2018

3847/
2018

3848/
2018

3849/
2018

3850/
2018

3851/
2018

3852/
2018

27/12/
2018 NIL

27112/
2018 -

27/12/
2018 NI

27/12/
2018 NIL

27/12/
2018 NI

27/12/ PF/ICESTAT/MUM/ADMN

2018 |/PJJ

27/12/
2018 NIL

27112/
2018 -

27/12/
2018 NI

SH. SANJIV

SRIVASTA
VA,
MEMBER
(M

SH. MLV.

RAVINDRA

N,
MEMBER

V)
SH.P.V.
SUBBA
RAO,
MEMBER

(M
SH. AJAY

SHARMA,
MEMBER
V)

SH. P.K.
CHOUDHA
RY,
MEMBER
V)

MANAS KR.

SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

SH.P.K.
CHOUDHA
RY,
MEMBER
()

SH.
MAHESH
KUMAR,
SPS TO M

V)
ASST.

REGISTRA
R, CESTAT,

APPLICATIO

N FOR CL

APPLICATIO

N FOR RH
WITH SLP

CANCELLATI

ON OF

AVAILMENT

OF CL AND
RH

APPLICATIO

N FOR CL

APPLICATIO

N FOR EL
WITH SLP

FORWARDIN

G OF
PENSION
PAPERS-
REG.

INTIMATION
OF TRAVEL
ITINERARY
TO BHOPAL

REG.

TOUR

ADVANCE :

HON.

MEMBER (J)

WEEKLY
DESPATCH
ORDER

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Account
Section

DR(J)



3853/
2018

3854/
2018

3855/
2018

3856/
2018

3857/
2018

3858/
2018

27/12/
2018 22350/2018/SEC-XVII

27/12/

2018 36950/2018/SEC-XVII

27/12/
2018 13830/2018/ELLM/XIII

27/12/
2018 36567/2018/SEC-XVII

27/12/
2018 40548/2018/SEC-XVII

27/12] CESTAT/OUT
2018 SOURCE/MUM/2016

MUMBAI

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRA
R,
SUPREME
COURT OF
INDIA

MANAS KR.

SINHA,
ASST.
REGISTRA
R, CESTAT,
MUMBAI

REPORT OF
JUDICIAL
ORDERS
REG.

CIVIL
APPEAL NO. DR(J)
12091 OF 2018

CIVIL
APPEAL NO.
12208-12214
OF 2018

DR(J)

CIVIL
APPEAL NO. DR(J)
10820 OF 2018

CIVIL
APPEAL NO. DR(J)
11316 OF 2018

CIVIL
APPEAL NO.
11942-11945
OF 2018

DR(J)

COMPLIANC
E OF LETTER
DATED
08.3.2017
PERTAINING
TO
MONTHLY
STATEMENT
OF
PAYMENT

CT



3859/
2018

3860/
2018

3861/
2018

3862/
2018

3863/
2018

3864/
2018

3865/
2018

3866/

31/12/
2018 NI

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018

A.12026/12/2018-AD.1C

31/12/ | CESTAT/AHD/PER/66/201

2018 8

31/12/
2018 NI

31/12/ NIL

ASSISTANT

REGISTRA
R, CESTAT,
MUMBAI

CPIO,
CESTAT,
NEW
DELHI

SH.
RAMESH
NAIR,
MEMBER

V)
SH.

RAMESH
NAIR, M (J)

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH. RAJU,
MEMBER

(M

SH.P.V.
SUBBA
RAO, M (T)

SH. M.V.

OF
OUTSOURCE
D STAFF FOR
SEP TO NOV
2018 REG.

CONSTITUTI
ON OF
SPECIAL
BENCH- REG.

INFO
SOUGHT
UNDER RTI
ACT, 05

LEAVE- REG.

APPLICATIO
N FOR CL
WITH SLP

EXTENSION
OF LAST
DATE OF
SUBMISSION
OF
APPLICATIO
N FOR THE
POST OF M
(T) IN
CESTAT

APPLICATIO
N FOR EL
WITH SLP

CANCELLATI
ON OF
AVAILMENT
OF CL AND
REQUEST
FOR GRANT
OF RH ON
24.12.2018

JOINING

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2018

3867/
2018

3868/
2018

3869/
2018

3870/
2018

3871/
2018

3872/
2018

3873/
2018

3874/
2018

3875/
2018

2018

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NI

31/12/ E.12011/1/2018-HINDI 4-

2018 |DOR

RAVINDRA REPORT REG. stration

N,
MEMBER

()
SH. M.V.

RAVINDRA |APPLICATIO

N,
MEMBER

()
ATIN

SHARMA,
MTS

SH. SANJIV
SRIVASTA
VA, M (T)

DR. S.K.
PATI, M (J)

SH. RAJU,
MEMBER

(M
SH. AJAY

SHARMA,
MEMBER
V)
SH.P.K.
CHOUDHA
RY,
MEMBER
V)

SH. ASHOK
JINDAL,
MEMBER

()

DR. SATISH

CHANDRA,
JT.
DIRECTOR
(O.L)

N FOR RH
WITH HLP

APPLICATIO
N FOR CL ON

27.12.2018

APPLICATIO

N FOR CL
WITH HLP

APPLICATIO

N FOR RH
AND EL
WITH HLP

AVAILMENT

OF CL AND
RH- REG.

FOR TAKING

CL

REQUEST
FOR ONE
DAY EL

WITH SLP

APPLICATIO

N FOR CL
21.12.2018
AND RH

WITH SLP

REG.
TRAINING

PROGRAMM

E OF HINDI

TYPING AND
STENOGRAP

HY

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3876/
2018

3877/
2018

3878/
2018

3879/
2018

3880/
2018

3881/
2018

3882/
2018

MANAS KR.

SINHA,

31/12/ | PFICESTAT/MUM/AK/201 ASST.

2018 8/905

31/12/|31015/2/2018-AD.1C

2018 |(CESTAT)

31/12/ |A.50050/08/2013-AD.1C

2018 (CESTAT)

31/12/
2018 NI

31/12/
2018 NI

31/12/ C.18017/01/2015-
2018 AD.IC(CESTAT)

31/12/
2018 NI

REGISTRA
R, CESTAT,
MUMBAI

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH. ANIL
CHOUDHA
RY,
MEMBER

()

SH. ANIL
CHOUDHA
RY,
MEMBER

()

S.
BHOWMIC
K, UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SH.
L.P.PANT,
SR.P.S.

FORWARDIN
G OF
REVISED
RESIGNATIO
N LETTER OF
SH. ASHISH
KR. MTS

OFFICE
ORDER REG.
COMPLETIO
N OF
PROBATION
PERIOD OF
ARs

PURCHASE
OF LAPTOPS
FOR
MEMBERS,
CESTAT-
REG.

PERMISSION
FOR
PRONOUNCE
MENT IN
EXCISE
APPEALS

PERMISSION
FOR
PRONOUNCE
MENT IN ST
ROM

WRIT TAX
NO. 354 OF
2015 IN THE
MATTER
OFOM SHIV
TRANSPORT
VS UOI AND
OTHERS-
REG.

APPLICATIO
N FOR CL ON
20.12.2018

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3883/
2018

3884/
2018

3885/
2018

3886/
2018

3887/
2018

3888/
2018

3889/
2018

3890/
2018

3891/
2018

31/12/
2018 NI

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NI

31/12/
2018 NIL

31/12/
2018 NI

31/12/
2018 NIL

31/12/
2018 -

T

VISWAPRA

KASH,
DEPUTY
REGISTRA
R, CESTAT,
MUMBAI

SH. P.K.
CHOUDHA
RY,
MEMBER

V)
SH.C.L.

MAHAR,
MEMBER

(TECHNICA

L)

SH.
S.S.GARG,
MEMBER

V)
MS.
RACHNA

GUPTA,
MEMBER

()
DR. S.K.

PATI,
MEMBER

Q)

SH. P.
DINESHA,
MEMBER

()

SH.
L.P.PANT,
SR.P.S.

SH. P.
ANJANI
KUMAR,
MEMBER

(T)

CERTIFICAT

E OF
TRANSFER

OF CHARGE

OF SH. P.
ANJANI
KUMAR

REQUEST
FOR ONE
DAY EL

WITH SLP

APPLICATIO
N FOR RH ON

24.12.2018

GRANT OF
TWO DAYS

CLON04.1.19
AND 07.1.19

APPLICATIO
N FOR CL ON

31.12.2018

APPLICATIO

N FOR RH
AND EL
WITH HLP

REQUEST
FOREL &

PERMISSION

TO LEAVE
STATION

EL FROM
02.1.19TO
04.01.19

APPLICATIO

N FOR 21
DAYS HPL
FROM
29.12.2018

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3892/
2018

3893/
2018

3894/
2018

3895/
2018

3896/
2018

3897/
2018

3898/
2018

3899/
2018

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/
2018 NIL

31/12/ \07/CCU/WITHDRAWAL
2018 OF DEPT. APPEALS/2018

SH.

MOHINDER APPLICATIO Admini
SINGH, DY. [N FOR CL ON |stration
REGISTRA [31.12.2018

R
APPLICATIO

SH.RAJU, N FOREL

MEMBER FROM

(T) 31.12.18 TO
01.1.19

SH.

EIAA'I\Q,ESH EL FOR

MEMBER  3112:2018

Q)

SH. M.V.

EAVINDRA JOINING

MEMBER  REPORT

Q)
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